FORM A
PRI TC ANNOIINCEMENT
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process of Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF PRINTLAND DIGITAL (INDIA)
PRIVATE LIMITED

RELEVANT PARTICULARS

s Name of Corporate Debtor PRINTLAND DIGITAL(INDIA) PRIVATE
LIMITED
2. Date of Incorporation of Corporate 28"MARCH, 2012
debtor
3. | Authority Under which corporate debtor | Registrar of Companies, New Delhi
is incorporated /Registered
4, Corporate Identity Number /Limited CIN: U22200DL2012PTC233592
Liability Identity of corporate debtor
5. Address of the registered office and Registered Office:
principal office (if any) of corporate G-9 Siddhartha Buildina, 96 Nehru Place New
debtor Delhi Delhi 110019
6. | Insolvency Commencement date in | 30th October, 2023
respect of corporate debtor
7. | Estimated Date of closure of insolvency | 27" April, 2024 (180%™ day from the date of
resolution process commencement of Insolvency resolution
process)
8. Name and Registration Number of | Rajeev Dhingra
Insolvencyv Professional actina as Interim
Resolution Professional IBBI/IPA-001/1P-P-01946/2019-2020/12970
AFA Valid upto:09.03.2024
9. | Address and Email of the Interim | BG - 5A / 48B; DDA Flats; Paschim Vihar,
Resolution Professional as registered | Near BG 6 Market; Opposite Gas Godowns,
with the Board New Delhi-110063
Email: dhingra_fca@yahoo.com
10. | Address and Email to be used for | Mavent Restructuring Services LLP,
Correspondence  with  the Interim | B-29, LGF, Lajpat Nagar-III, Delhi 110024
Resolution Professional, if different from
those given in serial number 9 Email:
11. | Last Date of Submission of Claims 13th November, 2023
12. | Classes of creditors, if any, under clause | Not Applicable
(b) of sub-section (6A) of section 21,
ascertained by the interim resolution
professional
13. | Names of Insolvency Professionals | Not Applicable
identified to act as Authorised
Representative of creditors in a class
(Three names for each class)
14. | (a) Relevant Forms and (a)Web Link: -

(b) Details of authorized representatives
are available at: -

https://ibbi.gov.in/home/downloads
(b) Not applicable

otice IS hereby given that the National Company Law Iribunal,

New Delhi, ordered the

“Ccommencement of a Corporate Insolvency Resolution Process against PRINTLAND

DIGITAL (INDIA) PRIVATE LIMITED.




The creditors of PRINTLAND DIGITAL (INDIA) PRIVATE LIMITED are hereby called
upon to submit their claims with proof, on or before 13'" November, 2023 to the Interim
Resolution Professional at the correspondence address mentioned against entry No. 10 only.

The Financial creditors shall submit their claims with proof by electronic means only. All
other creditors may submit claims with proof in person, by post or electronic means.

A financial creditor belonging to a class (Not Applicable), as listed against the entry No. 12,
shall indicate its choice of authorized representatlve from among the three msolvency
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Applicable] in Form CA.

Submission of fa,lse or mlsleadmg proof of claims shall attract penalties.

Rajeev Dhmg‘ra
Interim Resolution Professnonal

PRINTLAND DIGITAL (INDIA) PRIVATE LIMITED

IBBI Reg. No. - IBBI/IPA-001/IP-P-01946/2019-2020/12970

Phone No: +91-9910041421

Email: dhingra fca@yahoo.com, cirp.printland.digital@gmail.com

AFA Valid Upto: 09 March, 2024

Registered Address: BG - 5A / 48B, DDA Flats, Paschim Vihar, Near BG 6
Market, Opposite Gas Godowns, New Delhi-110063

Place: New Delhi
Date: 31.10.2023
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Lagal Call
[' Flot # 31, Najafgarh Industrial Area, Tower-A, 1st Floor, Shivaji Marg,
W undarsiand your word Moti Magar, New Delhi - 110015
"APPEMDIX- IV-A
[See proviso to rule 8 (6]]
Sale notice for sale of Immovable properties
E-Auchon Sale Mobice for Sale of Immovable Assets under the Sacurilisabion and Beconstruction
of Financial Assats and Enforcement of Secunty Intarest Act, 2002 raad with proviso b Rule 3 (8]
of {ha Sacurily Intarest (Enfarcameant) Rules, 2302
Motice is heraby given to the publc in general and in paricular to the Borower (3] and Guaranior
[5] theat the below described immovable property mongaged/tharged tothe Secured Creditor, the
physical possession of which has been taken by the Autharised. Cfficer of HOFC Bank Lid,
Sacured Craditar, will be sold on “As is where is™, “As is what is”, and "Whatever there is” on
28.11.2023, for recovery of Rs, 12,60,692/- o/s &5 on 11.00.2018 along with further interast and
charges applicable dus to the HDFC Bank Lid, by MIS HIMANI INSULATION, MR, SAMEER
ROY & MRS. HIMANI CHANDOLA, The resarve price will be Rs. 15,75, 0000- and the eamest
monay depasitwill be Rs, 1,57, 5000- for this property
Short description of the immovable prope
FLAT MO, 52, MEASURING 1111 30 FT., TOWER NO. M, ONBTH FLOOR ALONGWITH CAR
PARKING M. 458, “HILL VIEW GARDEN" BHOWADE, TEH. BHANADI, DISTT. ALWAR,
RAJASTHAMN.
For detailed tzrms and conditions of the sale, plaasa refer to the link provided in HDFC Bank Lid,
Secured  Creditor's website.  hitps BTNk COm, : sreegimportant-
notices,
Dake: - 01.11.2023
Place: - Delhi

Authorised Officer,
HOFC Bank Lid,

CAPITAL TRADE LINKS LIMITED
(CIN- LS1509DL1964PLCOTS622)
Rogd, Office; 102-103, 15t Floor, Surya Kiran Building,19 K.G. Marg,
Connaught Place, Mew Delhi - 110001
‘Websits- waw.capitaltrade.in, Email id: info@capitaltrade.in

NOTICEQF EXTRAORDINARY GENERAL MEETING

Mofice i= hereby given that the Extreordinary General Mesfing (EGM) of the mambers of
"Capital Trade Links Limited® for the Financial Year 2023-24 will be hald on ‘Wednesday, 22nd
Movember, 2023 a1 11:00 a.m. through Vicea Conferencing [VC) Olher Sudio- Visual Means
(0aYK) withoul physical presance of the membars at tha common wanue fo transact tha
business as stated in tha Nafice of EGM in compliance with the provisions of Companies Ack,
2013 read with the Ministry of Corporate Afairs (*MCAT General Ciroular No, 1002022 dated
ZBth December, 2022, read with Genesal Circular Mos. 032022 dated 051 May, 2022, 21/
2021 dated 14th December, 2021, 1972021 dated 08th December, 2021, 022021 dated
12h Jancary, 2021 and 20/2020 dated 05th May, 2020 and Sacurities Exchange Board of
India (SEB) Circulars dated 05th January, 2023 read with circulars dated 13 May, 2022, 15th
January, 2021 and 12h May, 2020 (Collectively referred ta as “the Circulars’] to transact the
buginess a5 sat oul in the Matce of the EGM dated 31:1 Ockobar, 2023, The procesdings
of the EGM shallbe conductad ab the Carporate Office of the Campany which shall be tha
deamed venue of the EGM.

In Compiiance with aforesaid circulars the Nobee of the EGM along wilh the Explanatory
Statement has already been sent on 3=t Cotaber, 2023 through electranic made ta all tha
Members whose e-meél pddresses are registared with the Company!/Depozitory Participant]s).
The Company shall send the physical copy of the Metice of EGM only 1o thosa Members who
spetifically request for the same al cs@capifairade.in, The MNotice of EGM afong with tha
Explanatory Statementis also available and can ba dawnloadad from tha Company's websita
at www . capitaltrads in website of the Stock Exchanges ie. BSE Limited at warw. bseindia.com
and on the websie of Mational Securibes Depasitary Limited ("NEDL") al evoling@nsdl.co.in
Pursuant to Section 91 of the Companies Act, 2013 and the Rules made thareunder and
Regulaton 42 of the SEBI (Listing Obligations and Disclosure Requsamants] Regulations,
2015, Maotice is afso hershy given thai the Registar of Members and Share Transfer Bonks
of the Company will ramain closed from 1610 day of November, 2023 10, 22nd day of Hovember,
2023 (both days Inclusive). As per Seclion 108 of the Companies Act, 2013 and the Rules
made thereunder and Regulation 44 of tha SEBI {Listing Obligations and Disclasura
Reguiraments) Regulations, 2015, the Company is plessed o provide its mambers the facility
to cast their vase electronically through E-voting services proevided by ME0L on all the rescdutans
sat forth in the MNotice dated 31st Oclober, 3023, The details are given hareunder
Pursuant 1o Saction 108 of the Companies &ct, 2013 read with rules made there under and
Regulation 44 of the SEBI (LODR) Regulatons, 2015, the caompany providing its members,
facdily bo cast thelr voles by elecironss voling system on ihe resolubans through e-vakng
sarvices provided by Mationaf Securities Deposibary Limited [NSDL). The mambers holding
shares aithar in physical farm or demateralization farm, on cut-off date i.e. Wednesday,
15th November, 2023 may cast their vobe electrenically ta fransact the business set aut in
the Aotice of EGM

The detailz pursuani to the provisions of the Companies Act, 2013 and rules made thera

=

Uno Minda Limited
(formerly known as Minda Industries Ltd.) UNO m

(CIN: L74898DL1992PLC050333) —DARIVING THE NEW—

Regd. Offlce: B-64/1, Wazirpur Industrial Area, Delhi-110052
Corporate Office: Village Nawada Falehpur, PO, Sikandarpur Badda,
Mear IMT Manesar, Gurgaon (Haryana) -1.22004

E-mail: investor@unominda.com Website: www.unominda.com
Tal.: +31 11 49373831, +91 124 2200427 Fax: +91 124 2290676

Pursuant to Regulation 29 read with Regulation 47 of the SEBI (Listing
Dhbligations and Disclosure Requirements) Regulations, 2015, nofice is hereby
given that a meeting of the Board of Directors of the Company will be hald on
Tuesday, 7 November, 2023, inter-alia to consider and approve the Un-Audited
Financial Results (Standalone & Consolidated) of the Company for the quarter
and half year ended on 30 September, 2023,

The Motice Is also available on the website of the Company
wwwunominda.com and also on the website of stock exchanges at
wawlbseindia.com and wwwnseindia.com

For and on behalf of the Board of

Uno Minda Limited

S/~

Place: Gurgaon [(Haryana) [(Tarun Kumar Srivastava)

Date i 31 October, 2023

NOTICE

Compary Secretary & Compliance Officer
Branch

INDIAN BANK ...z .,
[T e e T =) DEMAND NOTICE

Motice under Sec. 13 (2) of The Securitisation and Reconstruction
of Financlal Assets and Enforcement of Security Interest Act 2002

Sent on 25.10.2023 by Regd, Post/Speed Post ! Courier to

i ﬂ. 2z Lars

1. Mr Ghanendra Kumar Sharma (Borrower cum Guarantor cum

Mortgagor) S/o late Mr Makkhan Lal Sharma Rfo House Mo 490,

Laxmi Magar, Near Primary Schoal, Bulandshahe-203001

Mrs Sudha Sharma (Borrower cum Guarantor cum Mortgagor)

WWo Mr Ghanendra Kumar Sharma R'o House No 490, Laxmi Magar,

Mear Primary School, Bulandshahr-203001

3. Mr Indra Mohan Sharma (Borrower cum Guarantor] S/o Mr
Ghanendra Kumar Sharma Fio House No 490, Laxmi Nagar, Near
Primary School, Bulandshahr-203001

4. Mr Manikant Parashar (Borrower cum Guarantor) Sfo Mr
Ghanendra Kumar Sharma R/o Housea Mo 430, Laxmi Magar, Near
Frimary Zchool, Bulandshahr-203001

5. Mrs Seema Sharma [Guarantor) W/o Mr Indra Mohan Sharma Rfo
House Mo 420, Laxmi Magar, Mear Primary School. Bulandshahr-
203001

Sub: loan account 50441465383 with Indian Bank
Bulandshahr Branch

You commitied default in repayment of loans to the Wwne 19,97,663.00/-

due ie. Book balance+ MOI) with further interest at the agreed rate from

20.10.2023 till date of rapayment

The Bank issued notice under the Act Sec. 13(2) of The Securtisation and

Recanstruction of Financial Assets and Enforcemeant of Saecurity Interest

Act 2002 on 21.10.2023 calling upon you to repay the outstanding amount

of 19,97,663.00/- as on 20.10.2023 The notice was sent to you by Regd

posticourier! (speed post(Tsirike out whichever not applicable) has been

returreed unsarved.

You ara callad upon o pay 19,97.663.00/- togethar with inlerast from

20102023 till date of paymeant within 60 days from the date of this notice

failing which Bank, will be consfrained to exercise rights of enforcemeant of

security interest as against the secured assets given in the schedule

hereunder. This Notice is withouwt prejudice to any other rightremedy

under are given below ;

1. Dale of completion of sending Motice of EGM: 3151 Dcteber, 20323

2. The reamote e-voling period stars from Sunday, 19th Movember, 2023 a5 200 A M and
ends on Tuesday. 215t Novermber, 2023 a1 5:00 BM

3. Voting by electronic means shall not be allowed bayond 5:00 PM (5T} on Twazday, 215
Mowamber, 2023

4, Any person who bacomes a member of the company afber dispaich of the natice of the
meeling and holding shares as on the cut-off data i.a. Wadnesday, 15ih November,
2023 may obiain the user 1D and passwaord from MAS Services Limited [Ragisirar & Share
Transler Agent of the Company)

&, Mambers wha have cast thair watas by ramote e-voting prior to the EGM will also ba eligibla
ta attend and participate at the EGM but shall not he anfitled o cast their vale during
the EGM,

G, Incasaof any quary ragarding tha process and mannas of glecironic voling, mambars
may refer the Frequently Asked Questions{FAQ) for mambers and e-voting user manual
for members available at the download section of waw.evoting nsdl.com or can
cantact N3OL helpdesk by sending a request a1 evelinggnsdl.co in ar call at Tl free
Mao. 1800 1020 §50.

available to the Secured Creditor,
“We draw atlention ta the provisions of Section 13(8) of the SARFAES] Act
and the Rules framed thers under which deals with your rights of
rademption over the sacurities
This Motice is withoul prejudice to any other remedy available to the
Secured Creditor - including its right to proceed with the proceedings
presently pending before DRT/RO of DRT/DRAT/Court and proceed with
the execution of order/decree obtained/to be obtained,

Schedule of Mortgaged Property
The spacihc details of the assals in which sacurily interast is craalad ara
enumerated heraunder;
Mortgaged assets:- Type of Property - Residential House Location &
Address- House Mo 490, Laxmi Nagar, Near Primary School
Bulandshahr- 203001 Measuring: 146.75 Square Meter Owner; Mr
Ghanendra Kumar Sharma Sfo Late Mr Makkhan Lal Registered on
17.01 2009 in book 13T vol. 4103 on pages 173-194 No 451 In SR Office
For Capital Trade Links Limited 1st, Bulandshahr. Boundery as per deed East- House of Mr Rajkumar

Sdl- Agarwal West- House of BR Sharma North- House of raj Kumar and

Ms. Anupriya Ojha Suresh Kumar South-Way Street 12' wide
Company Secretary
Dated ; 31.10.2023

Flace : Bulandshahr

Place: Ghaziabad
Date : 318t October, 2023

The Authorized Officer,
(Chief Manager of Indian Bank)

CAPRI GLOBAL CAPITAL LIMITED
'I: APRI G LOB;AL Registered & Corporate Office :- 502, Tower-A, Peninsula Business Park, Senapati Bapat Marg, Lower Parel, Mumbai-400013

CAPITAL LIMITED Circle Office :- Capri Global Capital Limited : 9-B, 2nd floor, Pusa Road, Rajinder Place, New Delhi-110060

APPENDIX- IV-A [See proviso to rule 8 (6) and 9 (1)]
Sale notice for sale of immovable properties

E-Auction Sale Notice for Sale of Immovable Assets under the Securitisation and Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002
read with proviso to Rule 8 (6) and 9 (1) of the Security Interest (Enforcement) Rules, 2002 Notice is hereby given to the public in general and in particular to the
Borrower (s) and Guarantor (s) that the below described immovable property mortgaged/charged to the Secured Creditor, the Constructive/physical possession of
which has been taken by the Authorised Officer of Capri Global Capital Limited Secured Creditor, will be sold on “As is where is”, “As is what is”, and “Whatever there
is” on dates below mentioned, for recovery of amount mentioned below due to the Capri Global Capital Limited Secured Creditor from Borrower mentioned below.
The reserve price, EMD amount and property details mentioned below.

SR.| 1.BORROWER(S) NAME DESCRIPTION OF THE . - 1. RESERVE PRICE
NO.| 2. OUTSTANDING AMOUNT MORTGAGED PROPERTY 2. LAST DATE OF SUBMISSION 2. EMD OF THE PROPERTY
1. |1. Mr. Avinash Verma (“Borrower”) Property No. 1 :- All that piece| OF EMD 3. INCREMENTAL VALUE
2. Mrs. Sangeeta Verma (Co-borrower) | and parcel of Right Side of Upper| 3. DATE & TIME OF THE 'RESERVE PRICE: For property
LOAN ACCOUNT No. Ground Floor with proportionate| PROPERTY INSPECTION No. 1:- Rs. 14,17,500/- (Rupees
LNCGCIGDTL0000008658 share of stilt parking on ground| 1, E-AUCTION DATE: 18.11.2023 | Fourteen Lacs Seventeen

floor area measuring 67.2 sq.
Mtrs. Or 75 Sq. Yds., out of
Khasra No. 43/3 of Property
bearing House No. 40, Bhooton
Wali Gali, Ashok Mohalla, Nai

(Between 3:00 P.M. to 4:00 P.M.) Thousand Five Hundred Only).
2. LAST DATE OF SUBMISSION OF ;ARrigTo'(‘;':NE; DEPOSJ“ )
EMD WITH KYC: 17.11.2023 s. 1,42,000/- (Rupees One Lac
3. DATE OF INSPECTION: Forty Two Thousand Only)

) ) For property No.2:- Rs.
16.11.2023 13,50,000/- (Rupees Thirteen
Lacs Fifty Thousand Only).

EARNEST MONEY DEPOSIT: Rs. 1,35,000/- (Rupees One Lacs
Thirty Five Thousand Only)

INCREMENTAL VALUE: Rs. 10,000/~ (Rupees Ten Thousand
Only) for each Property.

Rupees 35,20,584/- (Rupees Thirty
Five Lacs Twenty Thousand Five
Hundred Eighty Four Only) as on
16.02.2023 along with applicable future

interest. Basti Nangloi, Delhi - 110041.

Property No. 2:- All that piece and parcel of Right Side of Second Floor without
roof/terrace Rights with proportionate share of stilt parking on ground floor area
measuring 67.2 sg. Mtrs. Or 75 Sq. Yds., out of Khasra No. 43/3 of Property
bearing House No. 40, Bhooton Wali Gali, Ashok Mohalla, Nai Basti Nangloi, Delhi -
110041.

For detailed terms and conditions of the sale, please refer to the link provided in Capri Global Capital Limited Secured Creditor's website i.e. www. Capriglobal.infauction/

TERMS & CONDITIONS OF ONLINE E-AUCTION SALE:-

1. The Property is being sold on “AS IS WHERE IS, WHATEVER THERE & WITHOUT RECOURSE BASIS”. As such sale is without any kind of warranties & indemnities.

2. Particulars of the property / assts (viz. extent & measurements specified in the E-Auction Sale Notice has been stated to the best of information of the Secured Creditor and Secured Creditor shall not be
answerable for any error, misstatement or omission. Actual extant & dimensions may differ.

3. E-Auction Sale Notice issued by the Secured Creditor is an invitation to the general public to submit their bids and the same does not constitute and will not be deemed to constitute any commitment or nay|
representation on the part of the Secured Creditor. Interested bidders are advised to peruse the copies of title deeds with the Secured Creditor and to conduct own independent enquiries /due diligence about the
title & present condition of the property / assets and claims / dues affecting the property before submission of bid/s.

4. Auction/bidding shall only be through “online electronic mode” through the website https://sarfaesi.auctiontiger.net Or Auction Tiger Mobile APP provided by the service provider M/S eProcurement Technologies
Limited, Ahmedabad who shall arrange & coordinate the entire process of auction through the e-auction platform.

5. The bidders may participate in e-auction for bidding from their place of choice. Internet connectivity shall have to be ensured by bidder himself. Secured Creditor /service provider shall not be held responsible for
the internet connectivity, network problems, system crash own, power failure etc.

6. For details, help, procedure and online bidding on e-auction prospective bidders may contact the Service Provider M/S E-Procurement Technologies Ltd. Auction Tiger, Ahmedabad (Contact no. 079-
68136880/68136837), Mr. Ram Kumar Mob. 8000023297. Email: ramprasad@auctiontiger.net,.

7. For participating in the e-auction sale the intending bidders should register their name at https://sarfaesi.auctiontiger.net well in advance and shall get the userid and password. Intending bidders are advised to
change only the password immediately upon receiving it from the service provider.

8. For participating in e-auction, intending bidders have to deposit a refundable EMD of 10% OF RESERVE PRICE (as mentioned above) shall be payable by interested bidders through Demand Draft/NEFT/RTGS
infavor of "Capri Global Capital Limited" on or before 17-Nov-2023.

9. The intending bidders should submit the duly filled in Bid Form (format available on https://sarfaesi.auctiontiger.net) along with the Demand Draft remittance towards EMD in a sealed cover addressed to the
Authorized Officer, Capri Global Capital Limited Regional Office Plot no. 9B, 2nd Floor, Pusa Road, Rajinder Place, New Delhi 110 060 latest by 03:00 PM on 17-Nov-2023. The sealed cover should be super
scribed with “Bid for participating in E-Auction Sale- - in the Loan Account No. (as mentioned above) for property of “Borrower Name.”.

10. After expiry of the last date of submission of bids with EMD, Authorised Officer shall examine the bids received by him and confirm the details of the qualified bidders (who have quoted their bids over and above
the reserve price and paid the specified EMD with the Secured Creditor) to the service provider M/S eProcurement Technologies Limited to enable them to allow only those bidders to participate in the online inter-se
bidding /auction proceedings at the date and time mentioned in E-Auction Sale Notice.

11. Inter-se bidding among the qualified bidders shall start from the highest bid quoted by the qualified bidders. During the process of inter-se bidding, there will be unlimited extension of “10” minutes each, i.e. the
end time of e- auction shall be automatically extended by 10 Minutes each time if bid is made within 10 minutes from the last extension.

12. Bids once made shall not be cancelled or withdrawn. All bids made from the user id given to bidder will be deemed to have been made by him alone.

13. Immediately upon closure of E-Auction proceedings, the highest bidder shall confirm the final amount of bid quoted by him BY E-Mail both to the Authorised Officer, Capri Global Capital Limited, Regional Office
Office/Plot no. 9B, 2nd Floor, Pusa Road, Rajinder Place, New Delhi 110060 and the Service Provider for getting declared as successful bidder in the E-Auction Sale proceedings.

14. The successful bidder shall deposit 25% of the bid amount (including EMD) within 24 hour of the sale, being knocked down in his favour and balance 75% of bid amount within 15 days from the date of sale by
DD/Pay order/NEFT/RTGS/Chq favouring Capri Global Capital Limited.

15. In case of defaultin payment of above stipulated amounts by the successful bidder / auction purchaser within the stipulated time, the sale will be cancelled and the amount already paid (including EMD) will be
forfeited and the property will be again put to sale.

16. Atthe request of the successful bidder, the Authorised Officer in his absolute discretion may grant further time in writing, for depositing the balance of the bid amount.

17. The Successful Bidder shall pay 1% of Sale price towards TDS (out of Sale proceeds) (if applicable) and submit TDS certificate to the Authorised officer and the deposit the entire amount of sale price (after
deduction of 1% towards TDS), adjusting the EMD within 15 working days of the acceptance of the offer by the authorized officer, or within such other extended time as deemed fit by the Authorised Officer, falling
which the earnest deposit will be forfeited.

18. Municipal / Panchayat Taxes, Electricity dues (if any) and any other authorities dues (if any) has to be paid by the successful bidder before issuance of the sale certificate. Bids shall be made taking into
consideration of all the statutory dues pertaining to the property.

19. Sale Certificate will be issued by the Authorised Officer in favour of the successful bidder only upon deposit of entire purchase price / bid amount and furnishing the necessary proof in respect of payment of all
taxes/charges.

20. Applicable legal charges for conveyance, stamp duty, registration charges and other incidental charges shall be borne by the auction purchaser.

21. The Authorized officer may postpone / cancel the E-Auction Sale proceedings without assigning any reason whatsoever. In case the E-Auction Sale scheduled is postponed to a later date before 15 days from
the scheduled date of sale, it will be displayed on the website of the service provider.

22. The decision of the Authorised Officer is final, binding and unquestionable.

23. All bidders who submitted the bids, shall be deemed to have read and understood the terms and conditions of the E-Auction Sale and be bound by them.

24.Movable item (if any) lying in the property is not offer with sale.

25.Please Note that there is one Securitization application is pending before DRT-1 vide SA No. 326/2023 for property No. 2 of Mr. Avinash Verma (Borrower).

26. For further details and queries, contact Authorised Officer, Capri Global Capital Limited: Mr. Sushil Gupta Mo. No. 7400445137 and for further inquiry Ms. Kalpana Chetanwala-7738039346.

27. This publication is also 15 (Fifteen) days notice to the Borrower / Mortgagor / Guarantors of the above said loan account pursuant to rule 8(6) and 9 (1) of Security Interest (Enforcement) Rules 2002, about
holding of auction sale on the above mentioned date / place.

Special Instructions / Caution: Bidding in the last minutes/seconds should be avoided by the bidders in their own interest. Neither Capri Global
Capital Limited nor the Service Provider will be responsible for any lapses/failure (Internet failure, Power failure, etc.) on the part of the bidder in
such cases. In order to ward off such contingent situation, bidders are requested to make all the necessary arrangements / alternatives such as|
back-up power supply and whatever else required so that they are able to circumvent such situation and are able to participate in the auction
successfully.

Place: DELHI/NCR Date : 01-NOV-2023

f‘-i-nam:i“.ep. .in

Sd/- (Authorised Officer) Capri Global Capital Ltd.

FORM NO.1
THE DEBTS RECOVERY TRIBUNAL, LUCKNOW)
{Area of Jurisdiction: Part of Uttar Pradesh)
G001 Univarssty Road near Hanuman Satu Mandir, Lucknow-Z26007
Ph. 0522-2T60294, 2780682

DRC.NO-31/2020

NOTICE UNDER RULE 20F SECOND SCHEDULE TO THE INCOME TAX ACT 1961

READ WITH SECTION 29 OF RDDEFI ACT 1933

STATE BANK OF INDIA Applicant
Vs

INDU JAIN & Ors Defendants

To

1. Smt. Indu Jain Wio Raj Kumar Jain, R/o-D-138.5waran Jayanti Puram, Ghaziabad
UF - 201001 2nd Address: House Mo, C-10 SF-1, Flat an 2nd Fioor Frond Side Ram
Prastha, Ghaziabad

2. Shri. Raj Kumar Jain Sfe Shri Jiya Lal Jain Rio D-138, Swaran Jayanti Puram
Ghaziabad U.P- 201001 2nd Address: House Mo, C-10 SF-1, Flat on 2nd Floor Frant Side
Ram Prastha, Ghaziabad

3.ShriPrateek Jain S/o ShriV.K. Jain, Rio:-C-87. Surva Nagar, Ghaziabad

1. Thisis o nobfy that at 2 sum of Rs. 1,68,24,823.00 {Rupees one crore sixty eight lacs
twenty four thousand, eight hundred, twenty three only) together with pendent-lite
and fubure interest {0 40% per annum with effect from 20,09 2018 §ill full realization is
mada from the defendants as per the certificate Mo, 3172020 dated 19.07 2049 issue by
the Hon'bla Presiding Officer Lucknow in ©.A_1096/2018 issued against the defendant.

2. You are hereby direcied to pay the sum within 15 days of the receapt of the notice, failing
whiich the recovery shall be made i accordance with the Debis and Bankruptoy A, 1993
and Rules there under.

3. You are hersby ordersd to declare on Affidavit the particulars of your assets on or before
the 23.11.2023

4. You are hereby ondered fo appear before the undersigned on 23.11.2023 at 11:00 AM
for further proceeding,

3. In addition to the sum aforesaid you will atso be Eabla to pay the fallowing:

Details of Cost:

1. Application Fee Rs. 1,50,000-00
2 Advocale Fes Rs. NIL
3. Publication Charges Rz MIL
& Misc Expenses Rs. NIL
5. Clarkage Re. NIL

Given under ry hand and seal at Lucknow on 10-10-2023

Recovery Officerdi
Debts Recovery Tribunal
Lucknow

a/p TATA CAPITAL FINANCIAL SERVICES LIMITED

Reqgd. Office: 11th Floor, Tower A, Peninsula Business Park,
Ganpatrao Kadam Marg, Lower Parel, Mumbai-300013.

POSSESSION NOTICE (FOR IMMOVABLE PROPERTY)
(A5 per Appendix IV read with Rule &(1) of the Security Interest Enforcement Rules, 2002)
Whearaas, the uncersioned baing tha Authonzed Oficer of the Tata Capital Financial Servicas Lid under
the Securitizaton and Reconsinaction of Financial Assets.and Enforcement of Security Interest Act, 2002
and i exercise of powers confered under Secion 13{12) read with Rule 3 of the Securty Inerest
{Enforcernent) Rides, 2002, issued a Derand Notios 25 besow calling upon the Bornowers i repay e
arsanril s in e notics within G daes Bom e dabe of e sad palice,
Thi Borowers, hang (ailed to rapay B amounl, nalice is heretry gréan bo She Bomowers, in pariculas
and the publc, in panaral, that the undersignad has laken Physical Possassion of the proparty dascribad
herein bedow in exarciseaf powers conferrad anhimundar Secfion 13(4) read with Rule § of te said Acl
The Bormawars, in particuler, and tha public in genersl, are heretry cautionad nof to daal with the property
and any dealings with tha proparty will ba subjecd fo the charge of the Tata Capital Financial Services
Limibed, for am amaunt redemed (o below along with inlerest ferean and penal interest, charpes, costs
el fromdate of demand notice.

TATA

Lian ; Armourt & Date of
Account r:;“; ;feml EI;UL';:E;I Hairfa) Diate af . Ph:,lsll:gl
Hojs). Demand Motice| Possession
TCFLA | (1) M's. Gautam Enterprises, 71183 Opp Mahan Rs. A2
038600 | Garden, W AT1/153, Gulab Bagh, Main Majafgarh, Litem | 4,65 65, 466(
001105 | Magar, Mew Delni— 190059; (2) Mr. Jayant| Lal Patel, 3o dartad
TEID | Marayan Bhai Patel, (3) Mr. Rajesh Kumar 3o, Narain | 13062023
and Patal; (4] Mir. Marayan Bhai Patel; {5) Mrs. Yashoda Baban
TCFLA | Patel : All Rfa. B~ 111, Umiya Sadan Palel, C.G.H.5., Plal
(38600 | Ma. — 4, Saclor - 4, Dwarka Sacior - B, Dalhi Cerforment
001105 | South West Dehi, Dele - 110075; (8] Mr. Gaulam Patel,
B759 | Sio. Marayan Bhal Palel, Rio, B- 111, Umiva Sadan Falel,
GG H.5.. Piot Mo, = 4, Seclor - 4, Dwarka Sector - 6, Delhi
Cantanmend South West Delhl, Deli = 110075, Also al:
Goulam Timbras, Subhash Ward, Harda, Madbva Pradesh-
461231, (T) Mirs. Parul Patel, Wa. Jayvan§ Lal Palal,
RIE 1735, Pankha Rioad, Reghu Magar, Palam Wilaga 5.0,
South West Dehi, Delbi- 190045

Description of Secured Assetsimmovable Properties: Plot Mo A= 71, Portion of Plal ko, 183, land
reasuning 100 5. Yos., culol Khasra Mes. 897 =403, Vlage - Nawada, Known as Gulab Bagh, Block
- A, Main Majafgarh Road, Uttam Magar, New Delh - 110059 mane particularly described in Sale Deed
dated F2.07 2014 ewecuted in favaur of Yashoda Bahan Palel, Bounded As: Easl: Shog ko, 70 and
portion of Plot Mo, 189 West: Pordion of Shop No. T1and porfion of Plot Me. 183, North: Read 15,

=

=

s

FORM-3 [See Regulation - 15(1)(a)] / 16(3)
DEEBTS RECOVERY TRIBUMNAL, CHANDIGARH (DRT-2)
151 Floor, 200 33-34-15, Saclor-17A, Chandigarh, (Additicral space allottad on 3rd & 4th Floor also)
CASE NO. OABO1/2023

Surmnmons under sub-saclion (4) of saction 19 of the Act, read with sub-rube (28) of fule 5 of
the Debl Recovery Trbunal {Procedure) Rules, 1993 Exh. No. 20895

UNION BANK OF INDIA Vs. DAZZLE LIGHTING SOLUTIONS

To,

(1) Dazzle Lighting Solutions DIW/S/0 Dazzle Lighting Solutions Dazzle Lighting
Solutions Ragisterad Office: Plot No. 310, Daulat Colony, Main Mohna Road, Opposite
Bujli Board Uncha (zaon, Ballabgarh, Disirict Faridabad Haryana - 121004 Through Its
Proprietor Mukul Garg, [PAN NO. BTHPGESG0L, Mobile Mo, GBES225308, Emal;
gargmukulT40@gmail.com, Palwal. Haryana

(2) Mukul Garg Son Of Kishore Garg Prop of Dazzle Lighting Solutions Registered
Office Plof Mo 310 Dawlat Coloay Main Mohana Road Opposile Bijl Board Uncha Gaon
Ballabgary Faridabad Harvana Also at: Semi Basement FCA 616 Chawla Colony
Ballabgarh Faridabad Haryana Also at; H No A/38 Ward Mo 14 Near MD Public School
Shyam Nagar Palwal Palwal, Haryana Also at: B 137 Arawali Gali Shyam Nagar Mear
Durga Mandir Palwal Padwial, Haryana

Sawsh; Main Majafigarh Read Sdi- Autherised Offlcer
Date: 10.10.203%  Place: Dahi For Tata Capital Financial Bervices Ltd.
FORM A
PUBLIC ANNOUNCEMENT

[Under Regulation 6 of the Insolvency and Bankruptcy Board of India
[Insclvency Resolution Process for Corporate Personz) Regulations, 2016]

FOR THE ATTENTION OF THE CREDITORS OF

PRINTLAND DIGITAL{INDIA) PRIVATE LIMITED
RELEVANT PARETICULARS
1. |Name of Corporate Debtor PRINTLAND DIGITAL{INDIA) PRIVATE LIMITED
2. |Dade of incorporation of Corporate Debtor |28 MARCH 212~

1. |Authority under which Corporate Deblor 5 | Ragistrar of Companias-Delbd
incomporated | registered .
4, |Corporate identity Po. ! Limged Liabilty | LEZZ2000L 2001 2PTCER3E9Y

iemtification Mo, of Conporase Debiar

5. |Address of the regestanad office and
prircpal ofce {if any) of Camporate Debsar

Registered Office: G-9 Siddharmha Bullding,
5 Mahi Place Mew Delhi-110015

. |I15|:l'.IE'-"IE:|' commencement cale in

1 ith Dchober, 2023
respect af Corporate Delior

7. |Estimated date of clsure of insokeancy
fesalulion process

ZTth April, 2024 (1800 day fom e date of
cormmancemen| of Irsahiency resaiilion prcess)

B. |Mame and Ragistrafion rumber of the Rajeev Dhingra

nizahvancy professional ecing &s Intarim

Resalution Professional AFA Valid upbo: 0803 2024

Req. No.! IBBUIPA-CO1AP-P-01 Sdai201 8- 2020012870 |

B - A7 488; DDA Fials; Paschim Vihar, aar BG 6
Markat Opposte Gas Godawns, New Delhi-110063
E-mail: dhirgra_fcafyahoo.com

Mavent Restruciuring Services LLP

g, |Address & amail of the inerim resolutian
protessional, &5 regasened with 1he boand

V.| Addrass and a-mail bo be used foe

SUMMONS ttfrﬂspﬂ"t'-;r"::a'ﬁim the Intarim B-28. LGF, Lajpat Magar-lfl, Dialhi -110024
WHEREAS, OA/B01/2023 was listed before Honble Presiding OfficerRagistrar on | [ |Toowan Prolessional Email: cirp prinand digita@omsl com
10.10-2023. 11| Last date for submission of claims . 13th Hm.ramh-ar.ll]!i
WHEREAS this Hon'ble Tribuna! is pleased to issue summons! notice on the said | | E,Il:if:fﬂrmm Em;fﬂ:“ﬂﬁﬁ:ﬁﬁ i
Application under saction 19(4) of the Act, {OA) filed against you for recovery of debts of by e Irflarim Ressakution Professional
Rs. 33,69,307.98 (application along with copies of documents etc. annexed). 13| Nams af inschency professionals iderfihad| hat Agpbcabie

In accordance with sub-section (4) of section 1% of the Act, you, the defendants are
direcled as under -

toactas authonsed representaive of creiions
inaclass |lhreenames for each class)

[aiWel Link: - hitps: Mkl goy inhomaidownkoads
(b} Mat applicable

4. [a) Relevand foems and

() Delsils of awthorized reprasentabves
are available at

(i1 ko show causze within thirly days of the service of summons as to why relief prayed for
showdd notbe granted;

(i) 10 disclose pariculars of properlies or assets olher than properies and assets
spacified by the applicant under serial number 34of the ariginal application;

(iil) you are resfrained from dealing with or disposing of secured assets or such other
assats and propertes disclosed under serial number 34 of the original application,
pending hearing and disposal of the application for attachment of properties;

[} you shall not iransker by way of sale, lease or otherwise, excepd in the ordinary course
of his business any of the assets over which security inlerast is created and or other assats
and properties specified cr disclozed under serial number 34 of the original apglication
without the prior approval of the Tribunal;

(v} you shall be liable to account for the sale proceeds realised by sale of secured assets
or other azzeiz and properties in the cadinary course of business and deposit such sale
proceeds in fhe account maintzined with the bank or financeal institeions holding security
inlerest over such assels

You are also directed to file the written statement with a copy thereof fumished to the
applicant and to appear before Reqgistrar on 1300312024 at 10:30 AM. failing which the
application shall b= heard and decided in your absances,

Given under iy hand and the seal of this Trbunal an this date : 2110/2023

Signature of the officer Authorised to issue summons

iOctober 2023,

The creditors af Prindland Digltal (fndia) Private Limied. a0 hereby cafled upon ho submet their daims
with proaf, an or before 13th Movember, 2023 1o the Interim Resalubion Professional &t the
comespandance sddrass mentianed agairst entry Mao. 10 anly.
The Financial creditors shall submit their daims with proof by electronic means ondy. Al ather crediiors
may submi claims with procofin person, by post or elecironic maans.
& financial creditor belonging o & class (Mot Applicable), &= lisled againsi the entry Mo, 12, zhall indicate
its choice of aulhonzed represantaliva from among e theea insobvancy prafessionals listed against entry
Mo 13 4o aclas authorized raprasenlatieg of the class [NolAppicabla ] in Farm GA
Submission of false or misleading proof of claims shall attract penalties.
Rajeev Dhingra
imferm Resolution Prolessional for Prinfland Digital {ndia) Private Limited
IBEI Reg. Mo.: [BENPA-DD1P-P-08946/ 201 9- 202012970
Phone No: +91-9910041421

31,790,002 - . A ;
Dake : 31102023 Email: dhingra_fea@yahoo com. cirp. printiand digital@gmail.com

Place: Mew Delhi

Iy

Opposite Gas Godowns, New Delhi-1100

Mptice is herely given that the National Company Law Tribunal, Mew Deihi. ordarad the commencemend i
of a Corparate Insalvency Resolution Pracess against Printland Digital (india) Private Limited on 30th |

AFA Valid Upto: 09 March, 2024 |
Registered Address: BG - 54 468, DDA Flats, Paschim Vihar, Near BG 6 I'-1ark%

CAPRI GLOBAL HOUSING FINANCE LIMITED

Registered & Corporate Office :- 502, Tower-A, Peninsula Business Park, Senapati Bapat Marg, Lower Parel, Mumbai-400013
Circle Office :- GAPRI GLOBAL HOUSING FINANCE LTD. : 9-B, 2nd floor, Pusa Road, Rajinder Place, New Delhi-110060

APPENDIX- IV-A [See proviso to rule 8 (6) and 9 (1)]
Sale notice for sale of immovable properties

E-Auction Sale Motice fior Sale of Immiovable Assets under the Securitisation and Reconstruction of Financlal Assets and Enforcement of Security Interest Act, 2002
read with proviso to Rule 8 (6) and 9 ( lli]l:nf the Security Interest (Enforcement) Rubes, 2002 Notice is hereby given to the public in general and in particular ta the
Borrower (s} and Guarantor (5) that the below described immovable property mortgaged/charged to the Secured Creditor, the Constructive/physical possession of
which has been taken by the Authorised Oficer of Capri Global Housing Finance Limited Secured Craditar, will be sodd on "As is where is", "As is what i5", and
"Whatewver there is” on dates bedow mentioned, for recovery of amount mentioned below due to the Capri Global Housing Finance Limited Secured Creditor from
Borrower mentioned below. The resarve price, EMD amount and property details menticned belows.

CAPRIGLOBAL

HOUSING FINANCE LIMITED

1. RESERVE PRICE
2. EMD OF THE PROPERTY
_ 3. INCREMENTAL VALUE

RESERVE PRICE: R=, 14,00, 000/ -
Rupees Fourtesn Lacs Only).
EARMEST MONEY DEPOSIT:
R, 1,40,000/- (Rupees One Lac
Forty Thousand Only)
INCREMENTAL VALUE: RS,
10,000/ - {Rupees Ten Thousand
Only)

SR.| 1.BORROWER(S) NAME DESCRIPTION OF THE 1. DATE & TIME OF E-AUCTION
NO.| 2. OUTSTANDING AMOUNT MORTGAGED PROPERTY 2. LAST DATE OF SUBMISSION
1. |1. Mr. Shivam ("Borrower™) Al Piece and F:arcel of Flat ne. 5--2,_ Second | OF EMD
2. Mrs. Mohan Dei (Co-borrower) flooe, Fromt Right Hand Side, With Roof |3, DATE & TIME OF THE

Rights, area admeasuring 55 59 Mirs,

LOAN ACCOUNT Mo. ; PROPERTY INSPECTION
LNHLNOI000081810 e DN eaieasay Yojna, Lo 11 e-AUCTION DATE: 18.11.2023
Rupees 26,89,651 /- (Rupees Twenty Six '

(Between 3:00 P.M. to 4:00 P.M.)
Lacs Eighty Mine Thousand Six Hundred

2, LAST DATE OF SUBMISSION OF
Fifty One Only) as on 04.09.2023 along

t EMD WITH K¥C: 17.11.2023
with applicable future interest. 3. DATE OF INSPECTION:

16.11.2023

For delailed berms and conditions of the sale, please ralar 1o the link provided in Capri Global Housang Financa Lim#ded Secured Creditor's wabsite i.a. wenw. Capniglobal.indauction!
TERMS & CONMMTIONS OF ONLINE E-AUCTION SALE -

1. Tha Property i baing sold on ™85 15 WHERE 15, WHATEVER THERE & WITHOUT RECOURSE BASIS". As such Sai iswilhoul any kind of earmantias & indamnitas.,

2. Parliculars of the propesdy | assls (viz. sxbant & measuraments specified in the E-Auchon Sale Nalice has been stabed o e besd of infcemalion of the Secured Cradilte and Secuned Graditor shall nid bea
ansywerabike arany erof, misstalemenlongmession, Actual ecan] & dimensians may diffes

3. E-fuclion Sale Motcs ssund by the Secured Cred®or & an iralalion B e general pubbc B submil Beir bids and the S does mdl conslilube and wil fol be deemed 1o conslilde any commatmen o rey
regreseriation am the partof he Secured Crestior. Inberasted bidders are achvised fo penuse the copies af tile deeds wih the Sacured Crediter amd 1o corduct own indepandant enquiries fdue dilgence aboul he
itk & present condition of te property | assels and claims Mdues affecting the property before submissaon of bid's,

4 Auctiondoldding shall only be theough “onling elecionis mode™ theough the website hitpaVsarfaescauctiontiges ret O Auction Tiger Mok AP prosided by the serdce provider M5 eProcurement Technologies
Limited, Ahmedabadwho shall armange & coordnate the entine process of auction through the e-auction platfar,

5. The bidders may particpate ine-aucton for bidding from their place of cholce. Inemet connectivty shal have to be ersured by biddes himses!, Secured Creditor 'servce providar shalkl not be held responsinle for
the intermt conrectivisy, network problems, system crash own, power failure gle,

§. For detais, help, procedure and onire badding on e-auciion prospecive bidders may contact the Servica Provider MG E-Procurement Technologies Ltd. Auction Tiger, Ahmedabad (Contact no, 078-
6813680068 136837, Mr. Ramprasad Sharma Mob. 800-002-3287) T9-6120 0559, Email- ramprasadiBauctiontiper.net,.

7. Forparticipasing in the e-auction sale the intending bidders shauld register their name at htps:Usarfaesi. auctiontigar.net walin edvanca and shall gat the userid and password. Inlending bicders ere advised fo
cnangeonly the pessword immeadistaly upon receiving & from tha servica provider

8. For participating ; e-auclion, intanding biddars hawa to daposi a rafundahle EMOD of 10% OF RESERYE PRICE (as menticrad abave) shall be payable by mierestad biddars through Damand DrafMEFTIRTGS
n fervar of "Capri Global Housing Finance Limited™ on or before 17-Moy-2021

4. The intending biddars shauld submit the duly flled in Bad Form {foemat avaiabla on hitps.isarfaesi.avctiontiger.ned) 3ong with tha Demand Drafl remittance bowands EMO in & saaled covar addressed 1o the
Authorizad Ofizar, Capri Global Housng Finance Limited Regional Office. Plot ng. 98, 2nd Floor, Pusa Road, Mew Dalhi 110060 atest by 0300 PM on 17-Mov-2023, The saaled cover should ba super scribed
with "Bid for participating in E-Alscion Sake- - in fie Loan Account Na, 15 mantioned abave] far prapery of “Bormear Mame,”,

100 Al gapiry of fhe last date ol submissan of bids with EMD, Authernised Ofcer shall examin e bids rocessd By bim and confiem th delails of the gualilied bidders teio hane quotid beir bids over and abow
fhiz ragenee price ard paicd he specifed EMO wilh the Secured Credior) 1o the servicos provider MY ePracueremen] Technoiogies Limiled bo enabie them o allow oaly hase bidders 1o parlicipate in e onlng nler-se
Didckrg rauchion proceedings ol th dabe and lme menlicned in E-Auction Sale Naliog

11, Inber-ge bioding among the gualified bidders shall star foen the baghest bl quoted by the quatfied bidders. During e pracess of intese bidding, e will be unlimiled extensian of 10" mirdles gach, ie he
and time of e- aucon shal be autoratically extended by 10 Minubes each bee & bid B made withon 10 minubas from e 2l edension

12 Blds ance made shall nothe canceded o withdran, Al bics made fram the e il glven b bodder wil be desmed to have been macs by him alone.

13 Imenedistely upon clogure of E-Auctian proceedings, the highest bedder shall candim the final amount of bid guobad by him BY E-Mail both to the Authorssd Oficen, Capr Global Howsing Finance Limited,
Regienal Office OfffcePlotno. 98, 2nd Floar, Puss Road, New Delkl 110060 and the Service Provider for getting declared 8a succassful biddesin the E-Auctiaon Sale praceadings

4. The supcassfid bidder shall deposi 25% of the bid mount (ncluding EMD) wilhin 24 hour of the s&le, being knacked down in his {avour and balance T5% of bid amount within 15 days from fhe dale of sala by
D0Pay crdenMEFTIRTGS/Chg fevouring Capri Global Housing Finenca Limited.

15, Incase of dafaull in payment of sbove sSpulated amaunts by the succassful biddar ¢ suction purchaserwithin the slipulated time, the sale will Be cancellad end the amound aleady paid {including EMD) wil ba
forfeited and the property wil be again put o sale.

1641 the requesi of the successful bidder, tha Authonised Cficer in his absolute discration may grant further Sime nwiiting, for depesiling tha balance of tha bid amount

17. Tha Successiul Biddar shall pay 1% of Sale price towards TOS [out of Sale proceeds) (if applcabla) and submil TOS cerdificaba fo the Suthorised oficer end the daposit the entire amaunt of sale pnce {afler
deduction of 1% towards TDE), adjusting the EMD within 15 working days of tha acceplance of tha affer by tha aushorized officar, orwithin such other axlended fime &= dasmed fit by the Suthars=ed Officer, faling
which tha earmest deposit will be forfiebad

18 Municigal | Panchaval Tamas, Elecincily dues {if any) and any ofher authorities dues (il any) has o be paid by e successhal bidder bedore issumnce of the sale carffcate.  Bids shall be made laking inko
considaralionof all the statulony dues perdaining iothe proparty

15, Sake Gt will be issued by S Authoresed OMcar inSavour of he successiul Bidder onty upon deposa ol enicg punchase price [ Dk amaunl ard Turnishing e raoessary proolin respec) of pamenl of all
faxess ) charges

20 Appticabee legal changes frconseyncs, stamp tuly. regisiration changes and other ncidental charges shisl be borme by She awucion purchassr,

21, The Authorized officer may pestpense fcanced the E-Aucticn Sale procesdings withoul assigrang army reEsan whatsoewer, In Gase the E-Auction Sale scheduled is pesipened to a later dabe befare 15 days from
the scheduled dateof sake, ibwill be displayved anthe website of the servics provdar

22 Thedecsionof thedutharsed Otficar s final, binding and urquestianable

25 Al biddars wha submitied the bids, shal be deemed to have read and understood thelems ard conditions of tha E-Auction Sale and be baund by tham

24 Mowable lbem (If any) bying In the prapesty |8 mof offer with sale.

25 For further detalls and queries. contact Authorised Officer, Caprl Global Housing Finance Limited: Ms. Swatl Singh Mo. Moo T400485137/8060 750463 and for further ingquiry Ms, Kalpana
Chetanwala-TT380359345.

26 This pubdcation is also 15 (Fifleen) days nolice o tha Bomower | Mergagor / Guerariors of the abowe said loan accaunt pursuant fo rule 8(6) and 8 (1) of Sacurity Indarest {Erdorcamant] Rules 2002, sbou
hodding of guction sale an the sbave mentionad deta | place.

Special Instructions / Caution: Bidding in the last minutes/seconds should be avoided by the bidders in their own interest. Neither Capri Global Housing
Finance Limited nor the Service Provider will be responsible for any lapses/failure (Internet failure, Power failure, etc.) on the part of the bidder in such
cases. Inordertoward off such contingent situation; bidders are requested to make all the necessary arrangements | altermatives such as back-up power
supply and whatever else required so that they are able to circumyvent such situation and are able to participabe in the auction successfully.

carmans

New Delhi
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PANKAJ PIYUSH TRADE AND INVESTMENT LIMITED
CIN: LES990DL1982PLL 256291 SEHI“OTEGH POWEH SYSTEMS LIM ITED IRUFHT & 3=t fJa=or gt dsTSe:

Reg. Office: 304, Builing Mo. B1, Vijay Block, Laxmi Nagar, Delhi, 110052 CIN: L31200DL2004PLCA23379
Email: infopplinvesiment@amal com, Tal: 011-44781747 Registered Office: 806, 8TH Floor, Crown Heights, Hotel Crown Plaza, Sector 10, Rohini-110085, New Delhi %ﬁ%‘g&maha’%ﬁ'%g{iﬁf&“” E}'% ST 92,00 T
Wabsde: www pplinvastmantin " Tel. No.: 011-41183119 | Email: investor.relations@servotechindia.com | Website; www.servotech.in s e e : a3 Jd
MOTICE OF POSTAL BALLOT AND E-VOTING INFORMATION Freaferform safvmal 1 Togar gt o @ 8 % T 50wt 4 22 & qa
Pursuant to the provisians of Secbons 110 and 108 of the Companies Extract of Audited Consolidated Financial Results for the Quarter ended 30th September, 2023 T B T T | G ST E T e T A 4 P e e A -
;ﬁg £013 108 Ach (=41 Witk Bibe 20 and e 22 L1108 Lampanies {Rs.in Lakhs)|  |e fog wmy # | qwifer woies aepe Foe o # 6 4 Seramit ol armg et &1 e frTfireT QaTg
nagemen 1 o ][ =50 3 LTe i 5 ) g 5
Generd Moblings, Risjulalion 84 of Secwitios and Eschangs Boa of s Quarter Ended Half Year Ended Year Ended ﬁr:'-f?? a;sﬁm T T uiengfel =1 oa :_; /2023 {E!'I'ﬁﬁ};ﬂ i mi I;?T.«‘r Eﬁi
India {Listing Obligaticns and Disclozure Reguirements) Regulations, K115 . Particulars 30,09.2023 | 30082022 | 30002023 | 30.00.2022 | 31.03.2023 |l F F- O 9 A e &2 w2 W ) 08 /11 /2023 F R L) <
?ﬁqd'iggnﬁliwemtiﬁﬂm mIE:agﬂ- ':iri:i'-'l“rs ’:“EI'E“E':_I froen mmﬂdh? No. {Un-auditad) [UI\-H.II:“'M-H:I (Un-audited) {UHI.IHHIH’! {Audited) st dF & ofte 4 ol & w@d w adats Sarh 4 8 g Sem 52 '@H IB:I"H N
ot So ol acibe AadladebpiaCdldnlonioimtional il b sba] AT W g a8 A & qol fae av R R afm geen & e e @ o SIEEIREAEE LI
ﬂwﬁgmaﬂ- lﬂgﬁeﬂﬂ? Wtﬁuﬂfﬂm'ﬁ mﬂﬁﬁg% H&{n&gﬂluimsz s':l 1 | Total Revenue from Operations B659.08| 402396 1664044 7.230.47| 27964.33 sl sipgrl ) @ A {_ﬁ: et ATt G S qﬂq X [;] p | T e T M e T o e e T
w1 ok el ol o e S| 12 [Nt ProfitLoss) for he period .| wuT 25| ST Zen Sunremsal &1 o oy (pfafve @rfrell @ forg faarer s o) fafm, 2016)
1, Alteration in the Memaorandum of Association of the company, (before 1_3:" a:'f":apt'nnal andior | R T M= e g [l . q) : e
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